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Dr. M. M. Das: According to the 

scheme, the UP. Government has to 
hand over the required quantity of 
land to the Central Government. The 
U.P. Government has agreed, and they 
are going to hand over to us 1,200 
acres of land—for the present they 
are going to hand over 500 acres. How 
they have acquired that land, what 
compensation they have paid and what 
hardship will be cause, I cannot say.
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Dr. M. M. Das: I could not follow 

the question properly.
Shri Jagdish Awasthi: About

experts.
Dr. M. M. Das: The United States 

Government have agreed to help us 
in the establishment of this institu­
tion. The T.C.M. on behalf of the 
U.S.A. Government have brought to 
this country six experts in the field 
of technical education and engineering 
education. This team has already 
arrived and those experts will be here 
for two months.

Shri T. B. Vittal Rao: It was stated 
a few days ago that admission to the 
Higher Technological Institute in 
Madras will be started from 1st July, 
1959. May I know whether at Kanpur 
also the same facility will be given

and they will not wait tin the eon* 
struction of the building?

Dr. M. M. Das: Sir, the present 
question is about Kanpur Higher 
Technological Institute. The hon. 
Member may take a little more trouble 
and give notice of the matter relating 
to the Madras Institute.

Mr. Speaker: The hon. Minister did 
not follow what he asked. He asked 
information about the Kanpur 
Institute.

Dr. M. M. Das: It is hoped that the 
institute at Kanpur will start func­
tioning by the year 1960.

Shri Dasappa: In view of the fact 
that practically all the technological 
institutes are being located in big 
cities and urban areas, is there not a 
suggestion that they must be started in 
rural areas?

An Hon. Member: In Mysore?
Dr. M. M. Das: We select the sites 

in consultation with the State Gov­
ernments.

Sanskrit Education
+

/  Shri Shree Narayan Das:
^  Shri Frakash Vir Shastrl:

Will the Minister of Education be 
pleased to state:

(a) the number of applications 
received from Sanskrit Organisations 
regarding Standardisation and recogni­
tion of examination and diploma it 
respect of Traditional Sanskrit Cduca 
tion giving separate figures for eacl 
State;

(b) whether the applications have 
been Anally disposed of; and

(c) if so, the results of such 
disposal?

The Minister of Education (Dr. K. L. 
Shrimali): (a) Andhra Pradesh 4

Bombay 5
Madras 2
Madhya Pradesh 1
Punjab 1
Uttar Pradesh 8
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(b) No, Sir, because disposal is 
possible only after complete picture is 
before us. Replies from some Staffe 
Governments and Universities, who 
were also addressed in  this matter, aw 
awaited.

(c) Does not arise.
Shri Shree Narayan Das: May I

know whether this question will be 
examined by any special body set up 
for this purpose or it will be examined 
by the department itself?

Dr. K. L. Shrimali: After we have 
received replies from all the State 
Governments we propose to set up a 
committee which will go into this 
question.

Shri Shree Narayan Das: May I know 
whether the University Grants Com­
mission will have to do anything in 
this respect?

Dr. K. L. Shrimali: The University 
Grants Commission has also been 
addressed in the matter. They have 
been requested to examine the recom­
mendations of the Sanskrit Commis­
sion, and we are awaiting their 
opinion.

Shri Supakar: May I know, apart
from appointing this Sanskrit Com­
mission and examining its report for 
the last one year and more, what con­
crete steps the Government have taken 
to promote Sanskrit education 1.1 the 
country? May I also know what help 
the Government of India have given 
to the respective State Governments 
for the two purposes mentioned here, 
standardisation of the language and 
examining the standard of examina­
tion in the traditional Sanskrit educa­
tion in the different States in India?

Dr. K. L. Shrimali: I have already 
answered the latter part of the ques­
tion. We have written to the State 
Governments and some of them have 
already replied. We have again sent 
reminders to the rest, and as soon as 
all the replies are received the zr.atter 
will be fully examined. Now, with 
regard to the promotion of Sanskrit, 
the House is aware that the Commis­
sion was appointed. The Commission

has made certain recommendations, 
arid they are being examined, t hope 
by tip  tine the House meets next for 
the Budget .Session I may be in  a 
position to give certain concrete aftidn 
that we propose to take in regard to 
these matters.

Shri Supakar: May I know vthf the 
report is not being published?

Dr. K. L. Shrimali: The report has 
been published and has been laid on 
the Table of the Sabha.

Shri Narayanankutty Men on: May I
know whether any provision has been 
made by the Education Ministry for 
giving aids to those institutions which 
are conducting separate courses in the 
traditional Sanskrit education?

• Dr. K. L. Shrimali: All these matters 
are being examined. Government d»  
propose to give grants to such organi­
sations.

Shri Hem Barua: May I know whe­
ther Government are aware of the 
fact that Sanskrit education is sus­
taining a loss of popularity in the 
universities; and, if so, whether Gov­
ernment have tried to evaluate the 
reasons for this loss of popularity?

Dr. K. li. Shrimali: The whole ques­
tion has been very carcfully examined 
by the Sanskrit Commission which 
went round the country and has given 
very careful thought to this matter. 
All its recommendations arc being 
examined and, as I said, I should be 
able to let the hon. Member know a 
little later what we propose to do 
about this matter.
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Shri M. R. Krishna: May I know 
whether any request for assistance has 
been received from the Sanskrit 
College at Alwal in Andhra Pradesh; 
if so, what assistance has been so far* 
extended to it?

Dr. K. L. Shrimali: Some assistance 
was given; but if the hon. Member will 
put down a specific question I shall 
be very glad to answer it.

Shri Khadilkar: In early British
period, Sanskrit Patashalas, as they 
were called, were supported by Gov­
ernment, and they used to give good 
grounding in Sanskrit. Is there any 
proposal to sanction some aid to 
Patashalas in the old pattern so as to 
revive them.

Dr. K. L. Shrimali: All these matters 
are under examination.

Shri Ass&r: May I know whether it 
is a fact that some of the devoted 
Sanskrit scholars who are trying to 
popularise simple Sanskrit have 
approached Government for help?

Dr. K. L. Shrimali: Whenever scho­
lars approach for some kind of assist­
ance the applications are examined on 
merits. If the hon. Member has any 
particular person in view he may 
kindly let me know so that I will be 
able to give him a definite answer.*

Fan* flank 
Conference*

Pandit D. N. Tiwary:
Shri D. C. Sharma:
Shri S. M. Banerjee:
Shri Ram Krishan:
Shri Supakar:
Shri N. R. Munisamy:

*784.  ̂ Shri Vasudevan Nftir:
Shri Nagi Reddy:
Shri Narayanankutty Menon: 
Shri P. K. Deo: ~
Shri B. C. Prodhan:
Shri Haider:
Shri Hem Barua:

Will the Minister of Finance be 
pleased to state:

(a) whether the Indian delegation 
to the Fund Bank Conferences held 
in New Delhi during October, 1958 has 
submitted its report;

(b) -whether a copy of it will be 
laid on the Table; and

(c) what are Government’s views on 
the decisions arrived at the.se Con* 
ferences?

The Minister of Revenue and Civil 
Expenditure (Dr. B. Gopala Reddi):
(a) Yes, Sir.

(b) A copy of the Report was laid 
on the Table on 2nd December, 1958.

(c) The only important decision 
arrived at the 1958 annual meetings 
of the Fund and Bank was with regard 
to an increase in the resources of the 
Fund and the Bank. Separate reso­
lutions, authorizing the respective 
Executive Boards of the Fund and 
Bank to submit appropriate proposals 
to the Boards of Governors for an 
increase in the resources of both the 
Fund and Bank, were adopted. The 
Government of India have expressed 
their full agreement in principle with 
these resolutions.

Pandit D. N. Tiwary: May I know 
what other countries participated in 
this Conference?

Dr. B. Gopala Reddi: About 68
countries participated in this World 
Bank Conference.




